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PRASAR BHARATI DA
BROADCASTING CORPORATION OF IN
NOTIFICATION

Bl D, T 1141 Masch Z00° f sub-section (2) of section 33 read
No. N-10/13/2001-PPC.—In cxercise of the powers confgrred by clauﬁe'(lcg l'o [ns:ia) Act. 1990 (25 of 1999), the
with sub-section (2) of scction 9 of the Prasar Bharati (Broadcasting Corpo]:a;n:he ollowing regulations. namely :—
Corporation, with the prior approval of the Central Government, hereby make

i dcasting
[ rasar Bharati (Broa
1. Short title and commencement .—(i) These regulations mz:)v2 be called the P
Corporation of India) (Audience Research Posts) Service Regulations, 2002.

. e ial Gazette. -
(ii) They shall come into force on the date of their publication in the Official

dule
i i 1 of the relevant sche
2. Application :—These regulations shall apply to the posts specified in column

annexed hereto.

i the posts of

3. Initial Constitution :—All persons appointed at the commcncemc?nl of lh;sed;‘(l::zse hRo;gel:r%: b, Aﬂdience

Dircctor (Audience Research). Joint Director (Audience Research), Deputy Director ( UH Investigator Grade-1 and

Research Officer, Assistant Research Officer Grade 1. Assistant Rescarch_ Officer Grade 11, e, el e
Investigator Grade-11 on regular basis shall be deemed to have been appointed as such. The sery A

: o igibili motion etc. to the
before the commencement of these rules shall be taken into account for deciding the cligibility for pro
next higher grade.

: - as
4. Number of posts and scales of pay :—The number of the said posts. and their scales of pay shall be
specified in columns 2 and 3 of the schedule aforesaid.

§. Method of Recruitment, age limit, qualification, etc.—The method of recruitment, gge limit, qualifications
and other matters relating to the said post shall be as specified in columns 4 to 11 of the said Schedule.

6. Disqualification.—No person.—

(@)  Who has entered into or contracted a marriage with a person having a spouse living. or

s e

(b) Who. having a spouse living. has entered into or contracted a marria ge with any person.
shall be eligible for appointment to the said post :
Provided that the Corporation may. if satisfied that such marria

to such persons and the other party to the marriage and th
the operation of this regulation.

ge is permissible under the personal law applicable
at there are other grounds for so doing, exempt any person from

e

7. Power to relax.—Where the Co
by order. for reasons to be recorded in w
these regulations with respect to age li

rporation is of the opinion that it is necessary or
Titing . with the prior approval of the Central Gover,
mit. educational and other qualifications for the sai

8. Savings.—Nothing in these regulations shall affect reserv
required 1o be provided for persons belonging to the Scheduled Caste:
other categories of persons in accordance with the orders issued by

expedient so to do, it may,
nment, relax provisions in
d posts.

ations. relaxation of age limit and other concessions
s. the Scheduled Tribes. other Backward Classes and
Government, from time to time,

9. Interpretation :—If any question relating to interpretation of these regulations arise

i S, it shall be decided by
the Corporation in consultation with the Central Government ' R
SCHEDULE
Name of Number of Scale of pay Whether selection Age limit for
post post or non selection direct recruits
1 2 3 4 3
1. Director 2* (2001) Rs. 14300- Selection i
(Audience Research) *Subject to 400-18300 Aot apipiseh
. variation
dependent
on work load
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YE s YS9 : A

: : i ion, if an

Educational and other qualifi- Whether age and educational qualifi- Period of probation, it any
cation required for direct cations prescribed for direct recruits
recruits will apply in the case of promotees

6 ‘ 7 8
Not applicable Not applicable Not applicable

. . -
Method of recruitment Grade from which promotion/ gagﬁm;ll}stfsl Promotio:
i tion to be made o : N
SRR what is its composition

9 10 11 '
By promotion by merit Promotion (For considering promotion) :
failing which by deputation  Joint Director (Audience Research) in Akashvani or 1. Member (Personnel)

Doordarshan with five years regular service in the
grade failing which ten years combined service as

Joint Derictor (Audience Research) in Akashvani or
Doordarshan and Deputy Director (Audience Research)
Akashvani or Doordarshan.

Deputation

Officers belonging to Grade I of the Indian Economic
Service or Indian Statistical Service failing which
officers of Grade 11 of the Indian Economic Service
or Indian Statistical Service with at least ten years
regula service in the grade.

(The departmental Officers in the feeder category who
are in the direct line of promotion will not be eligible

for consideration for appointment on deputation. Similarly,

—Chairman
2. Director General,
(Akashvani) —Member
3. Director General,
(Doordarshan) —Member

deputationists shall not be eligible for consideration for

appointment by promotion. Period of deputation including

Period of deputation in another ex-cadre post held
immediately preceding this appointment in the same or
some other Organisation/Department of the Central
Government shall ordinarily not exceed four years).

1 _ 2 3 4 >
2. Joint Director 2* (2001) Rs. 12000- Selection N ‘l i
(Audience " *Subject to 375-16500 ot applicable
Research) variation depen-
dent on
workload
6 7 R 8
Not applicable Not applicable Not applicable
9 10 11
By promotion. Director 7 i Research) in Akas
p n DmDepmydamm _ (Audience h) in hvani or 1. Member (Personnel)
_ wnhﬁve Years regular service in the grade —Chairman
or officers in theirs ten years’

- combined service as Deputy Director and

(Audience Research) Officer i ;
o Docels ) Officer in Akashvm

2. Director General.
(Akashvani) —Member
3. Director General,

QoRLilgmard
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. :
) 1 ) )
: CO0D Rs 10000~ Seleciion
T N l"" L
Depu : 2001) Rs 100
3 Deputy Director o* (2 L
(-\udlélwc *Subject 1© 125153200
Research) variation depen-
dent on
workload

el

Not applicable Not r\pplicnhTe jﬁ 7

9 ‘ 10

By promotion Promotion : Andience Research Officer in M’""IHI“""
- or Doordarshan with five years regular service in the

grade.

1 2 3 —

- 3 4

4 Audience 54% 2001) Rs. 8000-

Selection
Research *Subject to 275-13500/-
Officer vanation depen-
dent on
workload

HXTIAL "“,’_IN‘,M,I Y

7

" Not applicable
|. Master’s Degree

Scanned by CamScanner
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5
Not applicable

"
Naot applicable

l)_q'u;r-t.uw.nlul Promotion
Committee (for considering

promotion) consisting of .
I, Member (Personnel)
Chatrman
2. Director General
Akashvani Meinber
1. Director General
Doordarshan M;m!n.::

ye
Not excecding
35 years
(Relaxable upto

five years)

Note The crucial date for
determining the age limit
shall be the closing date

for receipt of applications
from candidales except for
the closing date prescribed
lor those in Assam,
Meghalaya, Arunachal
Pradesh, Mizora m, Manipur,
Nagaland, Tripura, Sikkim,
Ladakh Division of Jammu
and Kashmir State, Lahul
and Spiti District and

Pangi Sub-Division of
Chamba Distric of
Himachal Pradesh, Andaman
and Nicobar Islands anq
Lakshadwcep.

——
. Oneyer ——————

ne year
for direct
recruits. Two years
for promotees.

\

._—-—.-—-_“—-
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Anibropoloey of 3 r ecogmsed University
or agurvalens
md

I Thres yvemrs’ expeneace of collecton
and amalvss of Socmal sanstcs including
public opumon polls or social service re-
srch or mass commumicanon research
Noce [ - Qualificanions are relaxable at the
discretion of Recruitment Board i case
of candidates otherwise well qualified
Mot 7 ‘The qualification(s) regarding
expernienceis/are relaxable at the
dascrenion of the Recruit-ment Board in the
case ofcandidates belonging to
Schedaled Castes andScheduled Tribe if
& amy stage of selection. the Recruitment
Board isof the opinion that suffi-
Gent number of candidates from these com-
munitics possessing the requisite
expenience are not likely 10 be available o
fill upthe vacancies reserved for them.

(i) with three years’ regular service in the

scale of Rs. 6500-200-10500 or equivalent: or
(i) at least five years’ regular service in the scale
of Rs. 5500-175-9000 or equivalent: and

(b) Possessing the educational qualification and
experience laid down for direct recruits under

(The departmental officers in the feeder categony who

are in the direct line of promotion will not be elj gible

9 10 11
. (1) One-third by Promotion : Assistant Research Officer Grade 1 with For Promotion

promotion failing Two years’ regular service or Assistant Research Officer 1. Member (Personnel) —Chairman

which by deputation  Grade-11 with five vears’ regular service or Senior 2 Deputy Dlrcclqr General

and failing both by Investigator/Research Assistant with seven vears’ (Incharge of Audicnce

direct recruitment. regular service in their respective grades in Akashvani Research Akashvaniy —Member

(1)) Two-third by or Doordarshan. 3. Deputy Dircctor

direct recroitment. Deputation : General (Incharge of
Officers under the Central Government Audience Rescarch
or State Government or Public Sector Doordarsha n)—Member
Undentakings or Autonomous bodies ‘— 4. Dircctor Audience
(a)i) holding analogous posts Research. Akashyvani —Member
on rcgular basis; or '

For consideration of
confirmation) ;

1. Deputy Dircctor General
(Incharge of Audicnce
Research) Akashvani—Chairm

2. Deputy Director General
(Administration and

an

Training). Doordarshan—Member

3. Director Audicnce Rescarch,
for consideration for appointment on deputation. ‘Akashvani —Member
Similarly, deputatonists shall not be eligible for
consideration for appointment by promotion. Period
of deputation shal

I ordinarily not exceed three years).

PP 1] I0e; -3
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T s g c \M ;4 ™ o’
Assistant Hesearch — 11#* (2001 Rs 7500.250 Selection e oo
OMicer Cuade | *Subject 10 12000 SCMIOTI

varalon
dependent on

work load

0O

-

8

Not applicable

Not applicable

Not applicabic

9

10

I

100% | b:" proinolion

Assistant Rescarch Officer Grade 11 with three vears’
regular service in the scale of 6500-200-10500

failing which five vears’ combined regular senvice as
Senior Investigator/Rescarch Assistant/Assistant
Rescarch Officer Grade 11.

*1. Deputy Director Generzl
(Audienoe Rescarch).
Adkashvami—Chzairman
*2. Deputy Director General
(Administranon).
Akashvami—Member
*3. Durector ( Aundience
Research). Akashvani
—Member
*To be nominaied o)
Member (Personnel)

1 2 3 4 3
Assistant Research 25+ (2001) Rs. 6500-200 Selection-cum- Not applicable
OfMicer Grade 11 *Subject to 10500 seniority

variation
dependent on
work load
6 7 8
Not applicabl i
ot applicable Not applicable Not applicable
9 10

100% by promotion

Investigator Grade I with three vears

with seven years' combined regular service (old and
new scales of pay) with a Bachelors Degree in any
discipline. '

-

B

*1. Depuny Director General
(Audience Research).
Akashvan; —Chairman
-2 Depury Director General
(Adnunistraljom.
Akash\'am—Mcmbcr

*3. Director (Audience
Research), Akashvan;

. —Member
To be nominated by

Member (Personncli
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5
: 2 : : Below 45 years
- Investigator 44* (2001) Rs. 5500-175 Sclgcu.on-cum- e J)
Grade | *Subject to 9000 seniority
. variation
dependent on
work load
6 7 8 -
i '0 years for direct recruits.
(] Essential Not applicable Two years

(i) A degree in Economics,
Statistics, Sociology or any
v other social science
(ii) Some experience in field
investigation or statistical
enquires or research in
Government or recognised
institute or orgamisation
Desirable ;

Knowledge of Statistics.

9

10

11

75% by promotion and
25% by direct recruitment

Promotion :

Investigator Grade-11 with three years' regular service
in the scale of Rs. 5000-150-8000 failing which five
years combined regular service with Investigator grade

(old and new scales of pay) working in Akashvani/
Doordarshan (Station or Kendra)

1 2 3 4 o
Investigator S1* (2001) Rs. 5000-150- Not applicable
! Grade I1 *Subject to 8000
variation
dependent on
work load
6 7 —
Essential

(i) A degree in Economics,
Statistics. Sociology or any
other social stiences from
Government or recognised
University or equivalent or
degree with any of he above
subjects as main subject.

Scanned by CamScanner

Not applicable

e

*1 Deputy Director General
Akashvani—Chairman

*2. Deputy Director General
(Adnunistration). Akashvani

—Member
*3 Director (Audience
Research). Akashvani

—Member
*To be nominated by

Member (Personnel)

5 —

Below 45 vears

8
Two years in case of direct
recrmtment and il i ¢

IS¢
ol promotion
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